- NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

T.P. Nos. 39-A/2016, 39-B/2016, 39-C/2016 & 39-D/2016
With TP No. 39/397-398/NCLT/AHM/2016 (New)
C.A. Nos. 136/2013, 170/2013, 240/2013 & 269/2013

With C.P. No. 43/397-398/CLB/MB/2013 (Old)

Coram: Hon’ble Mr. HARIHAR PRAKASH CHATURVEDI, MEMBER JUDICIAL
Hon’ble Mr. PRASANTA KUMAR MOHANTY, MEMBER TECHNICAL

Name of the Company: Krishna Gopal Mor & Ors.
V/s.
Siddharth Polytex Pvt. Ltd. & Ors.

Section of the Companies Act:  Section 397-398

of the Companies Act, 1956
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The Parties are represented through their respective Learned PCS.

The present case is fixed for the de-novo hearing as re-com

position of the division bench,
the matter is adjourned for final hearing.

List the matter on 20.09.2019
f

(PRASANTA/KUMAR W OHANTY)  (HARIHAR PRAKA?E CHATURVEDI)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)
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Dated this the 23rd day of August, 2019.
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